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असाधारण  

EXTRAORDINARY 

भाग II—खण्‍ड 3—उप-खण्‍ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 24 िून, 2025 

का.आ. 2815(अ).—केन्द्रीय सरकार, राष्ट्रीय रािमागग अजधजनयम 1956 (1956 का 48) (जिसे इसमें इसके 

पश्चात ्उक्त अजधजनयम कहा गया ह)ै की धारा 3क की उप-धारा (1) द्वारा प्रित्त िजक्तयों का प्रयोग करते हुए, यह समाधान 

हो िाने के पश्चात ्दक जमिोरम राज्य के ऐज़ौल जिल ेमें NH6 के दक.मी. 0 से दक.मी.50 (रेज़री स्ट्वेर ऐज़ौल जमिोरम) 

तक के भू-खण्ड के जनमागण (चौड़ीकरण/पेव्ड िोल्डर सजहत 2-लेन/4-लेन का बनाना आदि), अनरुक्षण, प्रबन्द्धन और 

प्रचालन के लोक प्रयोिन के जलए वह भूजम अपेजक्षत ह ैजिसका संजक्षप्त वणगन नीचे अनुसूची में दिया गया ह,ै ऐसी भूजम का 

अिगन करने के अपने आिय की घोषणा करती ह ै। 

कोई भी व्यजक्त, िो उक्त भूजम में जहतबद्ध ह,ै उक्त अजधजनयम की धारा 3ग की उप-धारा (1) के अधीन पूवोक्त 

प्रयोिन के जलए ऐसी भूजम के उपयोग पर रािपत्र में इस अजधसूचना के प्रकािन की तारीख से इक्कीस दिन के भीतर अपनी 

आपजत्त प्रकट कर सकेगा ।  

ऐसी प्रत्येक आपजत्त सक्षम प्राजधकारी, अर्ागत ्एजडिनल डेप्यटूी कजमश्नर को जलजखत रूप मे प्रस्ट्तुत की िाएगी 

और उसमें उसके आधार अजधकजर्त दकए िाएगंे और सक्षम प्राजधकारी, आपजत्तकताग को व्यजक्तगत रूप मे या दकसी जवजधक 

पेिेवर द्वारा सुने िान ेका अवसर िेगा और ऐसी आपजत्तयों की सुनवाई के पश्चात ्तर्ा ऐसी और िााँच करने के पश्चात,् यदि 

कोई हो, जिसे सक्षम प्राजधकारी आवश्यक समझे, आििे द्वारा या तो आपजत्तयों को अनुज्ञात कर सकेगा या अननजु्ञात कर 

सकेगा ।  

स.ं    2749] नई दिल्ली, मगंलवार, िनू 24, 2025/आषाढ़ 3, 1947  

No.  2749] NEW DELHI,  TUESDAY, JUNE 24, 2025/ASHADHA 3, 1947  

सी.जी.-डी.एल.-अ.-25062025-264124
CG-DL-E-25062025-264124
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उक्त अजधजनयम की धारा 3ग की उप-धारा (2) के अधीन सक्षम प्राजधकारी द्वारा दकया गया कोई भी आिेि 

अंजतम होगा ।  

इस अजधसूचना के अतंगगत आने वाली भूजम के रेखांक और अन्द्य ब्यौरे सक्षम प्राजधकारी के उक्त कायागलय में 

उपलब्ध हैं और उनका जहतबद्ध व्यजक्तयों द्वारा जनरीक्षण दकया िा सकता ह ै।  

अनुसूची 
मिजोरि राज्य के ऐज़ौल जजले िें NH6 के कक.िी. 0 से कक.िी. 50 (टे्रज़री स्क्वेर ऐज़ौल मिजोरि) 
के मलए अजजन की जाने वाली संरचना रहित अथवा संरचना सहित भूमि का संक्षिप्त वववरण । 

राज्य का नाम: जमिोरम                     जिल ेका नाम: ऐज़ौल  

क्रजमक 

सखं्या 

सवके्षण सखं्या भूजम का प्रकार भूजम की प्रकृजत भूजम का क्षते्रफल 

(स्ट्र्ानीय इकाई) 

भूजम का क्षते्रफल 

(हके्टेयर) 

1 2 3 4 5 6 

तालकु का नाम:  थर्गं्सलठला 

गावं का नाम:  ससेवगं 

1 
PKG 3 A PP 25 of 

2023 
जनिी  ड्राय 0.848319 (हके्टेयर) 0.848319 

2 
PKG 3A PP 

979/2010 
जनिी  ड्राय 0.3388832 (हके्टेयर) 0.338883 

3 
PKG 3A VC 

15/10/2020 
जनिी  डीआर््‌वाइ 0.9789738 (हके्टेयर) 0.978974 

4 
PKG 3A VC 

15/10/2020 F 
जनिी  ड्राय 0.2039594 (हके्टेयर) 0.203959 

5 
PKG 3A VC 

15/3/2020 
जनिी  ड्राय 0.3063093 (हके्टेयर) 0.306309 

6 
PKG 3A VC 

16/10/2020 
जनिी  ड्राय 0.2930141 (हके्टेयर) 0.293014 

7 
PKG 3A VC 

17/12/2020 
जनिी  ड्राय 0.4038267 (हके्टेयर) 0.403827 

8 
PKG 3A VC 

18/11/2020 
जनिी  ड्राय 0.426729 (हके्टेयर) 0.426729 

9 
PKG 3A VC 

18/4/2021 
जनिी  ड्राय 0.4570972 (हके्टेयर) 0.457097 

10 
PKG 3A VC 

2/11/2021 
जनिी  ड्राय 0.1611911 (हके्टेयर) 0.161191 

11 PKG 3A VC जनिी  ड्राय 0.2343669 (हके्टेयर) 0.234367 
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20/11/2020 

12 
PKG 3A VC 

25/05/2015 
जनिी  ड्राय 0.0777396 (हके्टेयर) 0.0777396 

13 
PKG 3A VC 

25/11/2005 
जनिी  ड्राय 0.233247 (हके्टेयर) 0.233247 

14 
PKG 3A VC 

26/11/2009 
जनिी  डीआर््‌वाइ 0.0694157 (हके्टेयर) 0.0694157 

15 
PKG 3A VC 

65/29/7/96 
जनिी  ड्राय 0.7375407 (हके्टेयर) 0.737541 

गावं का नाम: सथेलगं  

16 
PKG 3 A GLSC 

541/2014 
जनिी  डीआर््‌वाइ 0.124651 (हके्टेयर) 0.124651 

17 
PKG 3 A GLSC 

241 / 1986 
जनिी  डीआर््‌वाइ 0.1398 (हके्टेयर) 0.1398 

18 
PKG 3 A GLSC 

266 of 1978 
जनिी  ड्राय 0.007582 (हके्टेयर) 0.007582 

19 
PKG 3A VC 

27/2/2008 
जनिी  ड्राय 0.010693 (हके्टेयर) 0.010693 

तालकु का नाम: तलगंनयुम  

गावं का नाम: साईरागं 

20 
PKG 1 A GLSC 

48 of 1993 
जनिी  ड्राय 0.2401843 (हके्टेयर) 0.240184 

21 
PKG 1A HP 279 

of 2011 
जनिी  ड्राय 0.0180839 (हके्टेयर) 0.0180839 

22 
PKG 1A HP 360 

of 2011 
जनिी  ड्राय 0.0601376 (हके्टेयर) 0.0601376 

23 
PKG 1A LSC 

3511 of 1986 
जनिी  ड्राय 0.2788672 (हके्टेयर) 0.278867 

24 
PKG 1A LSC 

3512 of 1986 
जनिी  ड्राय 0.4570963 (हके्टेयर) 0.457096 

25 
PKG 1A LSC 

3513 of 1986 
जनिी  ड्राय 0.145541 (हके्टेयर) 0.1455415 

26 PKG 1A PP 310 जनिी  ड्राय 0.3902964 (हके्टेयर) 0.390296 
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of 1981 

27 
PKG 1A PP 780 

of 1982 
जनिी  ड्राय 1.2090255 (हके्टेयर) 1.20903 

गावं का नाम: चालत्लागं 

28 
PKG 1 A LL 12 of 

2023 
अन्द्य  ड्राय 4.397034 (हके्टेयर) 4.39703 

29 
PKG 1 A LSC 216 

OF 1999 
जनिी  ड्राय 0.0835591 (हके्टेयर) 0.0835591 

30 
PKG 1 A LSC 299 

OF 1999 
जनिी  ड्राय 0.0939281 (हके्टेयर) 0.0939281 

31 
PKG 1 A LSC 301 

OF 1999 
जनिी  ड्राय 0.0930361 (हके्टेयर) 0.0930361 

32 
PKG 1 A LSC 304 

OF 1999 
जनिी  ड्राय 0.0882676 (हके्टेयर) 0.0882676 

33 
PKG 1A GLSC 

245 of 2008 
जनिी  ड्राय 0.4323304 (हके्टेयर) 0.43233 

34 
PKG 1A HP 1099 

OF 2004 
जनिी  डीआर््‌वाइ 0.140065 (हके्टेयर) 0.140065 

35 
PKG 1A LSC AZL 

1083 of1994 
जनिी  ड्राय 0.0217609 (हके्टेयर) 0.0217609 

36 
PKG 1A PP 100 

of 2007 
जनिी  ड्राय 0.1232886 (हके्टेयर) 0.123289 

37 
PKG 1A PP 101 

of 2007 
जनिी  ड्राय 0.0899129 (हके्टेयर) 0.0899129 

38 
PKG 1A PP 115 

of 2008 
जनिी  ड्राय 0.1472156 (हके्टेयर) 0.147216 

39 
PKG 1A PP 116 

of 2008 
जनिी  ड्राय 0.516234 (हके्टेयर) 0.516234 

40 
PKG 1A PP 17 of 

2004 
जनिी  ड्राय 0.20432 (हके्टेयर) 0.20432 

41 
PKG 1A PP 18 of 

2004 
जनिी  ड्राय 0.1098202 (हके्टेयर) 0.10982 

42 PKG 1A PP 2 of जनिी  ड्राय 0.4621033 (हके्टेयर) 0.462103 
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2015 

43 
PKG 1A PP 21 of 

2004 
जनिी  ड्राय 0.3237197 (हके्टेयर) 0.32372 

44 
PKG 1A PP 31 of 

2005 
जनिी  ड्राय 0.3952889 (हके्टेयर) 0.395289 

45 
PKG 1A PP 33 of 

2005 
जनिी  ड्राय 0.2661844 (हके्टेयर) 0.266184 

46 
PKG 1A PP 40 of 

2005 
जनिी  ड्राय 1.0503495 (हके्टेयर) 1.05035 

47 
PKG 1A PP 45 of 

2005 
जनिी  ड्राय 0.2771978 (हके्टेयर) 0.277198 

48 
PKG 1A PP 46 of 

2005 
जनिी  ड्राय 0.7320986 (हके्टेयर) 0.732099 

49 
PKG 1A PP 5 of 

2015 
जनिी  ड्राय 0.3072634 (हके्टेयर) 0.307263 

50 
PKG 1A PP 51 of 

2006 
जनिी  ड्राय 0.175772 (हके्टेयर) 0.175772 

51 
PKG 1A PP 53 of 

2006 
जनिी  ड्राय 0.1162507 (हके्टेयर) 0.116251 

52 
PKG 1A PP 55 of 

2006 
जनिी  ड्राय 0.1747312 (हके्टेयर) 0.174731 

53 
PKG 1A PP 57 of 

2006 
जनिी  ड्राय 0.380721 (हके्टेयर) 0.380721 

54 
PKG 1A PP 58 of 

2006 
जनिी  ड्राय 0.1914644 (हके्टेयर) 0.191464 

55 
PKG 1A PP 61 of 

2006 
जनिी  ड्राय 0.6017486 (हके्टेयर) 0.601749 

56 
PKG 1A PP 65 of 

2006 
जनिी  ड्राय 0.105157 (हके्टेयर) 0.105157 

57 
PKG 1A PP 7 of 

2004 
जनिी  ड्राय 0.49847 (हके्टेयर) 0.49847 

58 
PKG 1A PP 74 of 

2007 
जनिी  ड्राय 0.5582986 (हके्टेयर) 0.558299 
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59 
PKG 1A PP 75 of 

2007 
जनिी  ड्राय 0.4268892 (हके्टेयर) 0.426889 

60 
PKG 1A PP 76 of 

2007 
जनिी  ड्राय 0.2467671 (हके्टेयर) 0.246767 

61 
PKG 1A PP 80 of 

2007 
जनिी  ड्राय 0.21 (हके्टेयर) 0.21 

62 
PKG 1A PP 81 of 

2007 
जनिी  ड्राय 0.0609949 (हके्टेयर) 0.0609949 

63 
PKG 1A PP 82 of 

2007 
जनिी  ड्राय 0.3504471 (हके्टेयर) 0.350447 

64 
PKG 1A PP 87 of 

2007 
जनिी  ड्राय 0.4900416 (हके्टेयर) 0.490042 

65 
PKG 1A PP 91 

OF 2007 
जनिी  ड्राय 0.2994914 (हके्टेयर) 0.299491 

66 
PKG 1A PP 93 of 

2007 
जनिी  ड्राय 0.1403611 (हके्टेयर) 0.140361 

67 
PKG 1A PP 94 of 

2007 
जनिी  ड्राय 0.1477978 (हके्टेयर) 0.147798 

68 
PKG 1A VC 

15/5/86 
जनिी  डीआर््‌वाइ 0.1951354 (हके्टेयर) 0.195135 

69 
PKG 1A VC 22 of 

2000 
जनिी  ड्राय 0.1286736 (हके्टेयर) 0.128674 

70 
PKG 1A VC 26 of 

2000 
जनिी  ड्राय 0.172894 (हके्टेयर) 0.172894 

71 
PKG 1A VC 27 of 

2000 
जनिी  ड्राय 0.1430543 (हके्टेयर) 0.143054 

72 
PKG 1A VC 47 of 

2000 
जनिी  ड्राय 0.1948509 (हके्टेयर) 0.194851 

73 
PKG 1A VC 51 

OF 2000 
जनिी  डीआर््‌वाइ 0.0733565 (हके्टेयर) 0.0733565 

74 
PKG 1A VC 63 of 

2000 
जनिी  ड्राय 0.5598061 (हके्टेयर) 0.559806 

75 PKG 1A VC 64 of जनिी  ड्राय 0.3752722 (हके्टेयर) 0.375272 
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2015 

76 
PKG 1A VC 75 

OF 2015 
जनिी  डीआर््‌वाइ 0.2732421 (हके्टेयर) 0.273242 

77 
PKG 1A VC 76 

OF 2015 
जनिी  डीआर््‌वाइ 0.1463091 (हके्टेयर) 0.146309 

78 
PKG 1A VC 77 

OF 2015 
जनिी  डीआर््‌वाइ 0.3966444 (हके्टेयर) 0.396644 

79 
PKG 1A VC 79 

OF 2015 
जनिी  डीआर््‌वाइ 0.2938623 (हके्टेयर) 0.293862 

गावं का नाम: मजुर् 

80 
PKG 3A PP 514 

of 1979 
जनिी  ड्राय 1.0698736 (हके्टेयर) 1.06987 

Total  28.4059224 

[फा. सं . NHIDCL/PMU-Seling/2021/Aizawl Bypass/LA/3A] 

िेख अमीनखान, जनििेक 

 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION 

New Delhi, the 24th June, 2025 

S.O. 2815(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways 

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for 

the public purpose, the land, the brief description of which is given in the Schedule below, is required for building 

(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of  NH6 in the 

stretch of land from Km. 0 to Km. 50 (Treasury Square, Aizawl, Mizoram) in the district of AIZAWL in the state of 

MIZORAM, hereby declares its intention to acquire such land. 

Any person interested in the said land may, within twenty-one days from the date of publication of this 

notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of 

section 3C of the said Act. 

Every such objection shall be made to the Competent Authority, namely, Additional Deputy Commissioner 

in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of 

being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making 

such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the 

objections. 

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be 

final. 

The land plans and other details of the land to be acquired under their notification are available and can be 

inspected by the interested person at the aforesaid office of the Competent Authority. 
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SCHEDULE 

Brief Description of the land to be acquired with or without structures falling NH6 in the stretch of land from 

Km. 0 to Km. 50 (Treasury Square, Aizawl, Mizoram) in the district of AIZAWL in the 

 state of MIZORAM. 

State: MIZORAM District: AIZAWL  

Sl. No. Survey/Plot Number Type of Land Nature of Land Area  

(in Local Unit) 

Area  

(in Hectares) 

1 2 3 4 5 6 

Taluk: Thingsulthliah  

Village: Sesawng 

1 
PKG 3 A PP 25 of 

2023 
Private  Dry 0.848319 (Hectare ) 0.848319 

2 PKG 3A PP 979/2010 Private  Dry 0.3388832 (Hectare ) 0.338883 

3 
PKG 3A VC 

15/10/2020 
Private  DRY 0.9789738 (Hectare ) 0.978974 

4 
PKG 3A VC 

15/10/2020 F 
Private  Dry 0.2039594 (Hectare ) 0.203959 

5 
PKG 3A VC 

15/3/2020 
Private  Dry 0.3063093 (Hectare ) 0.306309 

6 
PKG 3A VC 

16/10/2020 
Private  Dry 0.2930141 (Hectare ) 0.293014 

7 
PKG 3A VC 

17/12/2020 
Private  Dry 0.4038267 (Hectare ) 0.403827 

8 
PKG 3A VC 

18/11/2020 
Private  Dry 0.426729 (Hectare ) 0.426729 

9 
PKG 3A VC 

18/4/2021 
Private  Dry 0.4570972 (Hectare ) 0.457097 

10 
PKG 3A VC 

2/11/2021 
Private  Dry 0.1611911 (Hectare ) 0.161191 

11 
PKG 3A VC 

20/11/2020 
Private  Dry 0.2343669 (Hectare ) 0.234367 

12 
PKG 3A VC 

25/05/2015 
Private  Dry 0.0777396 (Hectare ) 0.0777396 

13 
PKG 3A VC 

25/11/2005 
Private  Dry 0.233247 (Hectare ) 0.233247 

14 
PKG 3A VC 

26/11/2009 
Private  DRY 0.0694157 (Hectare ) 0.0694157 

15 
PKG 3A VC 

65/29/7/96 
Private  Dry 0.7375407 (Hectare ) 0.737541 

Village: Seling  

16 
PKG 3 A GLSC 

541/2014 
Private  DRY 0.124651 (Hectare ) 0.124651 

17 
PKG 3 A GLSC 241 / 

1986 
Private  DRY 0.1398 (Hectare ) 0.1398 

18 
PKG 3 A GLSC 266 

of 1978 
Private  Dry 0.007582 (Hectare ) 0.007582 

19 
PKG 3A VC 

27/2/2008 
Private  Dry 0.010693 (Hectare ) 0.010693 
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Taluk: Tlangnuam  

Village: Sairang 

20 
PKG 1 A GLSC 48 of 

1993 
Private  Dry 0.2401843 (Hectare ) 0.240184 

21 
PKG 1A HP 279 of 

2011 
Private  Dry 0.0180839 (Hectare ) 0.0180839 

22 
PKG 1A HP 360 of 

2011 
Private  Dry 0.0601376 (Hectare ) 0.0601376 

23 
PKG 1A LSC 3511 of 

1986 
Private  Dry 0.2788672 (Hectare ) 0.278867 

24 
PKG 1A LSC 3512 of 

1986 
Private  Dry 0.4570963 (Hectare ) 0.457096 

25 
PKG 1A LSC 3513 of 

1986 
Private  Dry 0.145541 (Hectare ) 0.1455415 

26 
PKG 1A PP 310 of 

1981 
Private  Dry 0.3902964 (Hectare ) 0.390296 

27 
PKG 1A PP 780 of 

1982 
Private  Dry 1.2090255 (Hectare ) 1.20903 

Village: Chaltlang 

28 
PKG 1 A LL 12 of 

2023 
Common  Dry 4.397034 (Hectare ) 4.39703 

29 
PKG 1 A LSC 216 

OF 1999 
Private  Dry 0.0835591 (Hectare ) 0.0835591 

30 
PKG 1 A LSC 299 

OF 1999 
Private  Dry 0.0939281 (Hectare ) 0.0939281 

31 
PKG 1 A LSC 301 

OF 1999 
Private  Dry 0.0930361 (Hectare ) 0.0930361 

32 
PKG 1 A LSC 304 

OF 1999 
Private  Dry 0.0882676 (Hectare ) 0.0882676 

33 
PKG 1A GLSC 245 

of 2008 
Private  Dry 0.4323304 (Hectare ) 0.43233 

34 
PKG 1A HP 1099 OF 

2004 
Private  DRY 0.140065 (Hectare ) 0.140065 

35 
PKG 1A LSC AZL 

1083 of1994 
Private  Dry 0.0217609 (Hectare ) 0.0217609 

36 
PKG 1A PP 100 of 

2007 
Private  Dry 0.1232886 (Hectare ) 0.123289 

37 
PKG 1A PP 101 of 

2007 
Private  Dry 0.0899129 (Hectare ) 0.0899129 

38 
PKG 1A PP 115 of 

2008 
Private  Dry 0.1472156 (Hectare ) 0.147216 

39 
PKG 1A PP 116 of 

2008 
Private  Dry 0.516234 (Hectare ) 0.516234 

40 
PKG 1A PP 17 of 

2004 
Private  Dry 0.20432 (Hectare ) 0.20432 

41 
PKG 1A PP 18 of 

2004 
Private  Dry 0.1098202 (Hectare ) 0.10982 

42 PKG 1A PP 2 of 2015 Private  Dry 0.4621033 (Hectare ) 0.462103 

43 
PKG 1A PP 21 of 

2004 
Private  Dry 0.3237197 (Hectare ) 0.32372 

44 PKG 1A PP 31 of Private  Dry 0.3952889 (Hectare ) 0.395289 
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2005 

45 
PKG 1A PP 33 of 

2005 
Private  Dry 0.2661844 (Hectare ) 0.266184 

46 
PKG 1A PP 40 of 

2005 
Private  Dry 1.0503495 (Hectare ) 1.05035 

47 
PKG 1A PP 45 of 

2005 
Private  Dry 0.2771978 (Hectare ) 0.277198 

48 
PKG 1A PP 46 of 

2005 
Private  Dry 0.7320986 (Hectare ) 0.732099 

49 PKG 1A PP 5 of 2015 Private  Dry 0.3072634 (Hectare ) 0.307263 

50 
PKG 1A PP 51 of 

2006 
Private  Dry 0.175772 (Hectare ) 0.175772 

51 
PKG 1A PP 53 of 

2006 
Private  Dry 0.1162507 (Hectare ) 0.116251 

52 
PKG 1A PP 55 of 

2006 
Private  Dry 0.1747312 (Hectare ) 0.174731 

53 
PKG 1A PP 57 of 

2006 
Private  Dry 0.380721 (Hectare ) 0.380721 

54 
PKG 1A PP 58 of 

2006 
Private  Dry 0.1914644 (Hectare ) 0.191464 

55 
PKG 1A PP 61 of 

2006 
Private  Dry 0.6017486 (Hectare ) 0.601749 

56 
PKG 1A PP 65 of 

2006 
Private  Dry 0.105157 (Hectare ) 0.105157 

57 PKG 1A PP 7 of 2004 Private  Dry 0.49847 (Hectare ) 0.49847 

58 
PKG 1A PP 74 of 

2007 
Private  Dry 0.5582986 (Hectare ) 0.558299 

59 
PKG 1A PP 75 of 

2007 
Private  Dry 0.4268892 (Hectare ) 0.426889 

60 
PKG 1A PP 76 of 

2007 
Private  Dry 0.2467671 (Hectare ) 0.246767 

61 
PKG 1A PP 80 of 

2007 
Private  Dry 0.21 (Hectare ) 0.21 

62 
PKG 1A PP 81 of 

2007 
Private  Dry 0.0609949 (Hectare ) 0.0609949 

63 
PKG 1A PP 82 of 

2007 
Private  Dry 0.3504471 (Hectare ) 0.350447 

64 
PKG 1A PP 87 of 

2007 
Private  Dry 0.4900416 (Hectare ) 0.490042 

65 
PKG 1A PP 91 OF 

2007 
Private  DRY 0.2994914 (Hectare ) 0.299491 

66 
PKG 1A PP 93 of 

2007 
Private  Dry 0.1403611 (Hectare ) 0.140361 

67 
PKG 1A PP 94 of 

2007 
Private  Dry 0.1477978 (Hectare ) 0.147798 

68 PKG 1A VC 15/5/86 Private  DRY 0.1951354 (Hectare ) 0.195135 

69 
PKG 1A VC 22 of 

2000 
Private  Dry 0.1286736 (Hectare ) 0.128674 

70 
PKG 1A VC 26 of 

2000 
Private  Dry 0.172894 (Hectare ) 0.172894 

71 PKG 1A VC 27 of Private  Dry 0.1430543 (Hectare ) 0.143054 
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2000 

72 
PKG 1A VC 47 of 

2000 
Private  Dry 0.1948509 (Hectare ) 0.194851 

73 
PKG 1A VC 51 OF 

2000 
Private  DRY 0.0733565 (Hectare ) 0.0733565 

74 
PKG 1A VC 63 of 

2000 
Private  Dry 0.5598061 (Hectare ) 0.559806 

75 
PKG 1A VC 64 of 

2015 
Private  Dry 0.3752722 (Hectare ) 0.375272 

76 
PKG 1A VC 75 OF 

2015 
Private  DRY 0.2732421 (Hectare ) 0.273242 

77 
PKG 1A VC 76 OF 

2015 
Private  DRY 0.1463091 (Hectare ) 0.146309 

78 
PKG 1A VC 77 OF 

2015 
Private  DRY 0.3966444 (Hectare ) 0.396644 

79 
PKG 1A VC 79 OF 

2015 
Private  DRY 0.2938623 (Hectare ) 0.293862 

Village: Muthi 

80 
PKG 3A PP 514 of 

1979 
Private  Dry 1.0698736 (Hectare ) 1.06987 

Total 28.4059224 

[F. No. NHIDCL/PMU-Seling/2021/Aizawl Bypass/LA/3A] 

SHAIKH AMINKHAN, Director 
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